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A:. 
4N 
IHVP 

,,., 

To 

� 

V 

� � f;t,fim Mli!<l'i'M Phone 01n-256060S 

Emall Id ctµhsvpgf@gmalf.com

O/o ChlerTown Planner Address C•3 HSVP KQ Sector·G

HARYANA SHEHRI VIKAS PRADHJKARAN P1mchkula 

The Administrator, 
HSVP, Gurugram. 

I Memo no. CTP/DTP(G)/56/ \..\. 7 ""- 1..,1 Dated: lf \ J 'l, '--

Subject: Part revised Layout Plan of Sector-41, Gurugram.

rt Is Intimated that as per discussion with CA, HSVP, the layout-cum­
Demarcatron Plan of Sector-41, Gurugram has been re-planned In this office. Part
revised layout plan of sector-41, Gurugram showing the 5 showrooms three 
storeyed with basement (15x30.0M), 4 Showrooms three storeyed with basement 
(2Dx30.0M) and lno. Commercial complex site measuring 6740.58 sqm has been 
approved by Chief Administrator, HSVP. A copy of approved plan Is enclosed for 
ready reference. 

It is also requested to get the approved Layout Plan demarcated at site, 
and discrepancy/amendment, if any, vlz•a•viz encroachment, lfcense, litigation, HT 
line, Gas Pipelines, PLPA, Arava!I notification or any· other services passing 
underneath the approved site Is found, the same may be immediately brought to 

· the notice of this office. In case the .site is found free from encumbrances, the
Demarcation and Zoning Plan of approved sites may be got finalfzed and send to
this office for approval of competent authority,

tJJ . (Gunjan er �DTP) 
DA/As above.

� �le__ for Chief Town Plan er, HSVP 

Endst. No. CTP/DTP(G)/5B/ 1...\7 0..1-''l, J "'1 "J 11 'J 3 Datedi �\J( l-L
A copy along with a copy of approved part revised Layout Plan of 

Sector-41, Gurugram is forwarded to the following for Information and necessary 
action.-

1. The crre,, HSVP, Panchkula,
2. The District Town Planner, Gurugram with the request ta Incorporate the

approved layout plan fn the overall layout plan of Sector-41, Gurugram and
thereafter Its copies may be circulated to all the concerned offices including
this office; The Demarcation ancl Zoning Plan of approved sites of Sector-41,
Gurugram may be ftnaUzed at the earliest. 

3. The Estate Officer-II, HSVP, Gurugram,
4. The Estate officer, E-auction wing HSVP, Panchkuta wfth a request that any

action w.r.t. auction of approved sites shall be taken only after receiving

Confirmation/Demarcation Plan/Zoning Plan/report from concerned Estate
Officer, HSVP, Gurugram.

DA/ As above I 
(Gunja� DTP) 

for Chief Town Planner, HSVP 

"' 
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